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     O  R  D  E  R 

 

09.08.2019 -  Learned counsel for the Respondent submits that there is  

bereavement in the family of the arguing counsel Mr. Murugesh Kasivel and 

requests for adjournment.    The case is adjourned. 

 Post the case for ‘admission’ (after notice) on 22nd August, 2019 within 

two cases. 

 [Justice S. J. Mukhopadhaya] 

Chairperson 
 

 

        [Justice A. I. S. Cheema]
    Member (Judicial) 

 

                    [Kanthi Narahari] 
       Member (Technical) 
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